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allegation and at a particular   stage of investigation that   
they   were allowed and it  was not   i thought proper for 
the   purpose of investigation to search the other two 
houses. 

SHRI ARJUN ARORA : When will it be 
completed ? 

SHRI RAM NIWAS MIRDHA : Sir, as regards 
the time that will be taken by the CBI to complete this 
investigation, the investigation has various stages and 
in two of the cases it has been completed and is being 
examined by the Law Officers and the others are still 
to be completed. But the whole investigation would 
be over within die next few months, 

ABSORPTION OF TRAINED GRADUATE TEACHERS 
OF EK-AJMER STATE. 

♦94. SHRI B. K. KAUL : Will the PRIME 
MINISTER/Sr«TTT #=ft be pleased to stale : 

(a) whether it is a fact that the integration of 
trained graduate teachers of Ex-Ajmer State who were 
absorbed in Rajasthan in 1956 at the time of merger 
of Ajmer in Rajasthan, has not been completed so far; 
if so, what are the reasons for the inordinate delay ; 
and 

(b) by what date it is intended to publish the final 
integrated seniority list of Ajmer and Rajasthan 
teachers as on 1st November, 1956, as per the 
directions of Central Government? 

THE MINISTER OF STATE IN THE MINISTRY 
OF HOME AFFAIRS AND IN THE    
DEPARTMENT    OF    PERSONNEL/ 
(SHRI

RAM NIWAS MIRDHA) : (a) and (b) : There were 
some pending disputes relating to the seniority of 
trained graduate teachers of Ajmer and Rajasthan in 
their resp"ft-tive cadres at the time of States re-
organisation in 1956. This has been mainly 
responsible for the delay in finalising the integrated 
seniority list. In consultation with the State Advisory 
Committee, the representations against the provisional 
gradation list of these teachers have been decided. The 
State Government has been asked to take the 
necessary steps to publish the final integrated seniority 
list urgently. 

MR.      CHAIRMAN :   Mr.       Kaul,     any 
question ? 

SHRI B.K. KAUL : Sir, as my question has been 
abridged and is limited to teachers only, I have no 
question to ask. 

 
QUICK-YIELDING    PROJECTS   DURING    FOURTH 

FIVE YEAR PLAN PERIOD 

*95.   DR. SALIG  RAM  : 
SHRI RAJENDRA PRATAP SINHA: SHRI 
KRISHAN KANT : SHRI ARJUN ARORA : 

Will the MINISTER OF PLANNTNG  
 be pleased to state what are the quick-yielding 

projects which have been adopted for the 
remaining'period of the Fourth Five Year plan ? 

THE  MINISTER   OF    STATE   IN  THE 
MINISTRY OF PLANNING  

 (SHRI MOHAN DHARIA1 : The 
principal quick-yielding projects in the agricultural 
sector are provision of agricultural inputs, agricultural 
credit, minor irrigation, soil 

•fThe  question  was  actually    asked on    the; floor 
of the  House by Dr. Salig Ram. 
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conservation and various programmes of intensive 
agriculture such as high yielding varieties programme 
and multiple cropping and the programmes for small 
farmers. Rural electrification and provision of inter-
State lines are quick-yielding projects in the power 
sector while plantation of quick-growing species is a 
quick-yielding project in the forestry Sector. Village 
and Small Industries consist largely of schemes for 
giving assistance and aid in different forms to small 
industries. The establishment of small industries 
involves relatively shorter gestation periods and 
therefore are quick-yielding in nature. 

All the quick-yielding projects taken up during the 
last two years will be continued over the remaining 
period of the Fourth Plan. A recently announced Crash 
for Rural Employment which is currently outside the 
plan will also be included in the plan after the 
National Development Council has approved it. The 
scope of quick-yielding projects is likely to be further 
enlarged as a result of reappraisal of the Plan. 

as a continuing programme lor the remaining period 
of the Fourth Plan. I would like to know what is the 
programme of < xpansion. How do you propose to 
expand this programme? What is the percentage of 
increment they would like to plan during the 
remaining period of the Fourth Plan ? 

SHRI MOHAN DHARIA : Sir, the whole Fourth 
Five Year Plan will be under review and reappraisal, 
and naturally after that reappraisal further programme 
will be finalised. But I should like to bring to the 
notice of this House that so far as rural electrification 
is concerned, the Ministry of Power and Irrigation has 
proposed twelve additional inter-State lines for which 
they require a sum of about Rs. 15 crores. This matter 
is under consideration. They also want to install more 
pump sets at a cost of Rs. 15 lakhs. The arrangements 
for funds are being made and similarly several other 
new projects are being undertaken. 

SHRI KRISHAN KANT :   Mr.   Chairman, I am sorry 
that Mr. Dharia has  forgotten what types   of questions 
are asked  for  replies  to be given. What h   has related 
is completely what we already know. The question 
which was put was after  the  Prime  Minister  had   
said   that some quick-yielding    projects   were    
being;    thought of so  that    unemployment  could    
he  relieved and   so  that  the  rate  of growth  could   
grow further. We knew the earlier programmes.   The 
idea  in  putting   the   question   was  what   new 
quick-yielding   programmes  you  are   thinking of. I 
am glad that there are two  quick-yielding Ministers    
in   the   Planning   Commission. So I want to know as 
to how long the re-appraisal of the Plan will  take and 
by   what time you will be able to come to the  
conclusion and say thai these are the quick-yielding  
projects which will be adopted. It is rather s.range that 
the conception of the quick-yielding projects   is   
becoming loag  gestation.     Up  to  that   time  what  
will happen lo the   Fourth   Plan ? Will the   Fourth 
Plan   continue   as a substitute   for   them   or in 
addition to them ? All these I want to know. 

MR. CHAIRMAN:   Categorically. 

SHRI M. M. DHARIA : Mr. Chairman, Sir, as I 
have already stated, there are various quick-yielding 
programmes which could be undertaken, and even 
though the whole of the Planning Commission is yet 
to be reconstituted, a panel has been set up under the 
leadership of Shri   P. L.   Tandon-of course an  
informal 

SHRI RAJENDRA PRATAP SINHA : The hon. 
Minister has stated  that this will be kept 



21 Oral Answers [ 2 7  MAY 1971] to Questions 22 

panel—which is going into the present structure of 
the Planning Commission, and we are all serious to 
have the programmes formulated so that they could 
be implemented immediately. So these two Ministers 
will be certainly quite cautious and careful to see that 
these quick-yielding programmes do not require more 
time. 

SHRI ARJUN ARORA : The reply given by the 
new Minister seems to gi.'e the impression that Mr. 
Subramaniam is slill our very able Minister for Food 
and Agriculture. May I know if any schemes other 
than those in the agricultural sector have been 
thought of as being quick-yielding and, if so, what 
are they and how much of the sum of Rs. 50 crores is 
being earmarked for them ? 

SHRI M. M. DHARIA : It is not only the schemes 
in the agricultural s:ctor but, as I pointed out, even in 
the power sector we can have quick-yielding 
programmes. Similarly, small-scale industries and 
some other industries at the local-level could also 
yield quick results. So, there are so many programmes 
which could be undertaken, and this sum of Rs. 50 
crores is only for the crash programme in the rural 
areas for tackling the problem of unemployment. But 
this amount of Rs. 50 crores represents only the initial 
allocation. All these things will be reconsidered and I 
can assure this House that, if necessary, the Fourth 
Plan itself will be recast and we shall come before 
this House for the sanction. 

SHRI KRISHAN KANT : The question is one of 
time. What will happen in the meantime ? 

SHRI M.S. GURUPADASWAMY : Just now my 
friend said that if needs be the Fourth Plan will be 
recast. It has got a very grave implication. Does it 
mean that the Fourth plan drafted earlier was wrong,' 
was bad and was not properly thought of ? There are 
two or three things which have come to the fore after 
seeing the operation of tlie Plan. The Minister has 
correctly reported on the issue of resources. What do 
we see, Sir ? There was shortage, shortfall in 
performance and also shortfall in expenditure and the 
deficits are large. In such a situation does he say that 
he will be able to put 'brough quick-yielding   
programmes ?   I want to know   whether it 

is not a fact that these quick-yielding Programmes 
were evolved long back, including the fourth Plan. I 
can quote a number of instances where quick-yielding 
programmes have been incorporated, but from what 
he says it appears that he is repeating the same 
programmes except this deviation of Rs. 50 crores 
that they have provided additionally which has to be 
included in the Plan itself. I want to know from the 
Minister whether he has got any big schemes which 
will bring more and more unemployed people to 
work. Or, shall we wait for the mid-term appraisal for 
this ? I do not know. Let him answer. 

SHRI MOHAN DHARIA : Let us not forget that 
planning is a continuous process. 

SHRI BHUPESH GUPTA :   So sorry. 
{Interruptions) 

SHRI MOHAN DHARIA : Mr. Chairman, Sir, in 
view of the changed circumstances and particularly 
in view of the commitment of the Government to the 
people and the pledges given to the people, it is high 
time we accept such programmes which will 
ultimately fulfil our commitments. It will be 
necessary to change the present Fourth Plan, but all 
these decisions will be taken after taking advice from 
the experts, the scientists and from ad those 
concerned including Members of Parliament. We 
have already started this process. We have called a 
series of meetings with such experts and we want to 
see that this process is completed as early as possible. 
And may I bring to the notice of this House that so 
far as the Rs. 50 crores are concerned, this amount is 
not meant for the whole of the additional 
programmes but it was mentioned in the Budget as 
presented in the month of March by the hon. Minister 
of Finance—only for rural employment crash pro-
grammes ? Besides, we are trying to make allocations 
for several other programmes. The exact Plan 
formulation will take place... 

SHRI KRISHAN KANT : How long will you 
take ? 

SHRI MOHAN DHARIA : I would like to assure 
my friend that within the next two or three months 
we shall see that we come to some decision and 
come before this House. 
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SHRI MOHAN DHARIA : Sir, I appreciate the 

difficulties mentioned by the hon. Member. I do agree 
and concede that a lot of difficulties are being faced 
by farmers who produce wheat and maize and all 
those difficulties shall have to be taken into 
consideration. We would see that at the time of 
appraisal of the Plan, the new programmes would 
take into consideration the difficulties—the practical 
difficulties—that exist in the country today right from 
production to marketing stage. All those things will 
be considered. So far as the present difficulties are 
concerned, my information is that the Food and 
Agriculture Ministry is already seized of the matter. 
They are looking into them. 

SHRI MAHAVIR TYAGI : Last time the Prime 
Minister was good enough to give an assurance in this 
House that in this programme of avoiding 
unemployment the cooperation of all the parties would 
he sought. I would like to know if it is still the 
intention of the Minister to formulate the programmes 
and consult the leaders of the various parties as to 
whether they have any concrete suggestions to give 
with regard to the progrrmme for additional employ-
ment in the villages ? 

SHRI MOHAN DHARIA : All the sections of the 
society will be consulted and we have already started 
the process. 

SHRI BHUPESH GUPTA: Not at all. One of your 
Ministers has declared in violation of the Industrial 
Policy Resolution that five steel plants will be started 
in the private sector. I would like to know who 
authorised this Government to do it ? 

MR. CHAIRMAN :   Sit down. 

SHRI BHUPESH GUPTA : It cannot be. The 
Minister said that the party leaders are being 
consulted.   We are not at all consulted. 

MR. CHAIRMAN : Sit down, Mr. Gupta. Vou 
arc taking the time of the House unnecessarily.   This 
will not go on record. 

SHRI BHUPESH GUPTA : (Continued to speak) 

SHRI MOHAN DHARIA :  My reply was limited to 
the question of Mr. Tyagi as to whe-i   ther the leaders 

and various  sections of the  society will be consulted in 
formulating the  plan. I brought to the notice... 

SHRI BHUPESH GUPTA :   Circus parly ? 

SHRI MOHAN DHARIA : We have already 
started our consultations with the scientists and 
economists in the country. We have also invited a 
meeting of the labour leaders and of the employers 
and we are going to invite the Members of Parliament 
for consultation as well. So all the sections of the 
society will be taken into confidence in making the 
necessary changes in the Plan. 

MR. CHAIRMAN :  Mr. Kulkarni. 

SHRI BHUPESH GUPTA : You are choosing Mr. 
Dharia's friends and call only Mr. Kulkarni and Mr.  
Krishan Kant. 

SHRI A. G. KULKARNI : May I know whether 
the Planning Minister made a statement to the 
economists that priority will be given to agriculture 
but in the reply given by the Minister of State I find a 
lacuna. The emphasis of the Planning Minister was 
increase of agricultural production of the weaker sec-
lions. The creation of infrastructure is alright but what 
special measures the Planning Minister has envisaged 
to encourage produclion of high-yielding varieties in 
dry lands and particularly in the weaker sector ?   That 
is one . . . 
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MR. CHAIRMAN : No second question please. 

SHRI A. G. KULKARNI : Along with this may I 
know if the Government also thinks that the capital 
industries are also to be encouraged and what is the 
plan of the Government for increasing the yield in 
the capital sector ? 

SHRI MOHAN DHARIA : As already announced 
by the hon. Minister, certainly emphasis will be laid 
on the agricultural sector. At the same time, I would 
like to assure my friend that all his suggestions will 
also be taken into consideration. 

MR. CHAIRMAN : Mr. Bhupesh Gupta, one last 
short question. I want to have one more question. 

SHRI BHUPESH GUPTA : In so Tar as I am 
concerned evidently this is the last. 

MR. CHAIRMAN : Let others also have a 
chance. 

SHRI BHUPESH GUPTA: The hon. Minister said 
consultations were being made. As far as I know no 
representatives of the various political parties are 
being consulted and this is contrary to the practice 
which had been followed from the time of the late 
Jawaharlal Nehru. 

MR. CHAIRMAN : Question please, you don't 
give your opinion. 

SHRI BHUPESH GUPTA : I would like to know 
from the hon. Minister of Planning who is needlessly 
keeping quiet despite his graceful presence whether it 
has occured to him to start with a clean slate by 
consulting the various expert opinions and also the 
political parties in order to recast the Fourlh Plan, in 
fact to scrap the Fourth Plan and start a new one. I 
should also like to know whether, before making an 
announcement of the kind that I have referred to, 
namely, that the private sector will now be allowed to 
start steel plants, the Planning Commission was 
consulted and whether it is the policy of the Planning 
Commission that the Industrial Policy Resolution of 
1956 should be modified now by giving opportunities 
to the private sector to start steel plants. I should like 
to know finally whether in this connection  the 
Government is  aware  of 

some of the concrete suggestions publicly put  across 
by the Communist Parly of India with regard to 
economic planning and also in connection with certain 
radical changes that are called for in the matter of 
planning. 

SHRI C SUBRAMANIAM :   Sir,   . . . 

SHRI BHUPESH GUPTA : I am very glad I have 
provoked my friend, Mr. Subramaniam to get up. 

SHRI C. SUBRAMANIAM : Mr. Bhupesh Gupta 
always provokes me. He is always provocative. 

Sir, I have seen the statement of the Com-mui ist 
Party of India with regard to planning and the basis on 
which planning should be done. Certainly I will also 
take that into account in making a reappraisal of the 
Fourth Plan but certainly he cannot cxpeet me to take 
all the ideologies and other programmes he has put 
forward but to the extent possible we shall be benefited 
by the views of the hon. Member I   and his party. 

With regard to die steel plant I would respectfully 
submil to him to put a question to the Steel Ministry. 

SHRI BHUPESH GUPTA : Why ? My question 
was before this announcement was made with regard 
to the five steel plants to be started in the private 
sector whether the Planning Commission was 
consulted or not and he ought to know that. Was the 
Planning Commission consulted or was it a brain 
wave of somebody ? 

SHRI C. SUBRAMANIAM : How can I carry 
everything in my mind ? To find out whether it has 
been referred to the Planning Commission or not I 
think if he puts a question to the Steel Minister, he 
will be able to give the information straightway. 

SHRI M. K. MOHTA : Has it come to the notice of 
the hon. Minister that the sum of Rs. 50 crores that has 
been provided for the crash programme is not calculated 
to go very far because in the hand-out that has been cir-
culated to Members of Parliament it has been mentioned 
that the maximum wages to be given to the workers 
would be Rs. 100/- per '    month which is much  higher 
than the prevail- 
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ing rates in the under-developed areas. II' we fix the 
maximum at a lower level perhaps many more people 
will be able to get employment opportunities and 
secondly . . . 

MR. CHAIRMAN : No, no. This is not the lime 
for a second question. 

SHRI M. K. MOHTA : [ will be very brief, Sir. 25 
percent of materials along with the wages is such a 
low level that you will not be able to carry through 
many of your programmes. 

SHRI MOHAN DHARIA : I entirely agree that 
Rs. 50 crores are not enough, having regard to the 
massive problem oC unemployment but it is just a 
beginning and this House will appreciate that even 
though we have not yet modified the Fourth Plan, we 
have taken up some new schemes along with the 
others already in the Plan. I agree that fifty crores is 
too meagre to meet all these requirements and 
certainly we shall have to tap all the available 
resources in the country, to finance new investments. 

STEPS TO  KEEP  THE  ECOLOGICAL   BALANCE IN 
NATURE IN INDIA 

*U6.   SHRI ARJUN ARORA :f 
SHRI RAJENDRA PRATAP SINHA: SHRI 
KRISHAN KANT : DR. SALIG RAM : 

Will the Mi- isterol'PLANNING/  be 
pleased to state what practical steps Government 
propose to take to maintain the ecological balance in 
Nature as mentioned in the President's address in both 
the Houses of Parliament on the 23rd March, 1971 ? 

THE MINISTER OF STATE IN THE MINISTRY   
OF   PLANNING  

 (SHRI MOHAN DHARIA) : The 
need for introduction of environmental aspect into 
planning and development has been emphasised in 
the Fourth Plan document. There is, at present, no 
focal point in the Government structure to deal with 
environmental aspect in an integrated manner. A 
committee has, therefore, been set up under the 
Chairmanship of Shri Pitambar Pant with  environ- 

■jThe question was actually asked on the floor of 
the House by Shri Arjun Arora. 

mental  scientists  and   experts   in   ecology  as 
member*.   This committee will bring  out long term   
and  short  term  problems  of ecological    balance. 

MR. CHAIRMAN :   Question Hour over. 

 

WRITTEN ANSWERS TO QUESTIONS 

TELENGANA DEVELOPMENTS 

*97. SHRI PRANAB KUMAR MUKHER-JEE : 
SHRI CHITTA BASU : 

Will    the:   Minister   of   HOME AFFAIRS/ 

 
be pleased to state : 

(a) the progress of the implementation of the 
Eight-point Programme drawn up by the Prime 
Minister on Telengana  development ; 

(b) the impact thereof on the people of Telengana 
particularly in the context of the sustained demand for 
separate statehood for Telengana ; 

(c) whether any fresh move for the solution of 
Telengana problem is under contemplation of 
Government ; and 

(d) if so, the nature of such a move ? 

THE MINISTER OF STATE IN THE MINISTRY 
OF HOME AFFAIRS  

 (SHRI K. C. PANT) : (a) and (b) A 
statement is laid on the Table of the House. The 
programme laid emphasis on the development of the 
Telengana region and the removal of the genuine grie-I   
vances of the people of that region. The progress 


